Hon'ble Sshri N.V. Krishnan,

Hon'ble Dr.

Le

CENTRAL ADMINISTRATIVE TRIBUN

New Delhi this the I

Vice Chairman

A. Vedavalli,_Member(J).

M.A. 81/95,
0.A. 2394/92.

Mahabir Singh,

S/o Shri Har Lal,

H.No. 141, vill- Dhansa,
Najafgarh,

New Delhi.

By -Advocate Shri V.P. Sharma.

Versus

1. Union of India through
The General Manager,
Northern Railway, Baroda BHouse,

New Delhi.

9. The Secretary,
Railway Board, Rail Bhawan,

New Delhi.

3. The Divisional Railway Manager,
Northern Railway, Firozepur Dn.
Firozepur (Punjab).

4. The Permanent Way Inspector,
Northern Railway,
Firozepur Cantt (Punjab).

By Advocate Dr. B.N. Mani.

M.A. 3947/94,
0.A. 2395/92.

Ram Avtar,
S{o Shri Ram Parshad,
Hira Park, Najafgarh,
New Delhi.

By Advocate Shri V.P. Sharma.

Versus

1. Union of India through
The General Manager,

Northern Railwa Bar
s o
New Delhi. Y 8 House,

2. The Divisional Rai
i ‘ ailway M
Northern Railway, v Tanaeer
Bikaner.

3. ghe Secretary,
ailway Board, Rail
New Delhi. 14 Bhawan,

By Advocate Shri Romesh Gautam.
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AL:PRINCIPAL BEXNCH.

st day of March, 1995.
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..Applicant.

3
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..Applicant.
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0.4. 2476/99:: ‘
1. Kazodmal ‘
.i . 2-
S/o Shri Mangal Ram.
3. Nargig: Meena S
S/o Shrl Gaﬂga Ram Meeng.
4. Parkash
S/o0 Shri Sanwal
5. Gyarsa
S/o Shr1 Bhusa»«‘
6. Ratbgﬁam' M’v 1  v
Sy S/o Shri Jhutha Ram
7. Hardwarr CRL LV " ST arms -
S/o Shr1 SurJan
8. Dllbag Slngh
S/o Shri: MQjI*Ram«‘ o
9. Ram Narain, Q;_:,
S/o Shri Blrdhu.
10 o~ ~Sohan L,a.l., S R RN R
S/o Shri Hadu Ram.
11. Ganesh :
S/o Shr1 Ghisa: Lal
;1 (A1l R/o F- Block, Raj Nagdr#fk
“Palam Colony, New De1h1)
By Advocate Shr1 V P. Sharma.i R
Véréﬁs ;
1. Union of India through__wﬁ:
the General Managér; ff‘“J”
Western Ra11WayJ“Churthate
Bombay.;f i ’;“ D
ST . 2. The D1v1s1ona1 Ra11Way Manager
Western Rallway,;'dv e
Jalpuro 5 R RS S
3. THe"Aédistant Engineer,
Western Ra11way,»h .
~¢A1war.‘ S _ )
4. The Assistant Eng hé ¥,
Western Railways: 38wt
Bandikui.
N g

“...Applicants.
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5. The Chief Permanent Way Inspeetor,
Western Railway;- %° S
Fulera (Raj).

6. The Secretary,"
Railway Board;

Rail Bhawan, o
New Delhi. ~ ... . ...Respondents.

By Advocate Shri Romesh Gautam.

M.A. 80/95,
0.A. 2771/92.°

Bari Singh,

S/o Shri Karva ‘Ram,

C/o Suresh Chand Az 2rwa, B

Sri Niwas Pur1 h@w Okg%a;?!

New Delhi. Bt P _..Applicant.

oo By Advocate Shri V. P Sharma.a‘:i

Egl
]
!
4.
]
i
»
i
? 1.
!
2.
3.
»

5.

By Advocate Shri VﬁPfAéﬁérhé;

By Advocate Shri Romesn Gautam.

Versus “
Union of Indis through =
The General Manager, .
Central Rallway, R
Bombay. L

The Divisional Rallway Manager,
Central Railway, "=
Jhansi.

The Asstt. Engineer,
Central Railway, S ,
Mathura (UP);‘T' '¥? e "5.;Respondents.

M.A. £3/95,
0.A. 36/94.

Ramesh Chand

S/o.Shri. Shlmbhu Ram
RZF-117/2, St.No.40, . -
Sadh Nagar-I1I, Palam Colony,

) New Delhi ¢ ; ! ERRE oo ‘ e : .. uApplic&nt.

1. The Union of India through
The General Manager,
Northern. Rallway,

Baroda House
New Delhi.

2. Tbe Divisional Railway Manager,
Bikaner Division,
Bikaner (Raj).

3. The Assistant Engineer, (Meter Gauge)
Northern Railway Station, '

Delhi Jn. .. .Respsondents.

By Advocate Shri K.K. Patel.
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A ¥ 3145/94

10. M A 3146/94

13, ..M.A. 3261/94,

-4
. - Y
“fL_//MfK//;142/94 e )
0.A. 1B56/94. " ¢ !
Attar Singh, e
S/o Shri Ghanshyam_f AR

7. M.a. 3143/94,
0.A. 1857/94. .

’~“B1r Singh, . .
S/o Shrz Ram Slngh

" M.A. 3144794, .
-0.A. 1858/94 Phme wmraonan

Amar Slngh
S/o Shr1 Jasram.7

0:A. 18&9/94" :

Dal Chand, e
S/o Shr1 Pat Ra""“" .

1860/94

Ramroop,
S/o Shri ChaJJu Slngh

I nrna

11. . A. 3147/94
0.A. 1861/94.

Chetram, - : .
S/o Shri Shiv Charan

12:- M.A. 3260/94,
0.A. 1912/94

K1rpa1
-.8/0.Shri Nathy.

0.A. 1913/94.°

Bﬁéra%“Singh;""
ﬁﬂS/ovShriuBamASWar99p2whw~fw»¢

114, . M.A. 3262/94,

0.A. 1914/94.

prakash Singh.
-7 -840 Shrl TulSJ‘ oyl

-?G%? Towde s i e
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15. M.A. 3263/94,
0.A. 1915/94.

Daya Nand Sharma,;”
S/o Shri Sunder Lal.

16, M.A. 3264/94,
0.A. 1916/94.

Girish Pal, LT
S/o Shri Tulsi. =0 o0 o ... Applicants.

(A1l residing at C/o Shri Brahm: Pal,
Guru Gobind Ga11, Room No. 5, Delhl)

By Advocates Shri S. P Slngha “1th Shri S.N. Gupta.

Versuc

1. . Union of India

through the Secretary,
Ministry of Railways ~RailX¥way.Board,
Rail Bhawan, Nequelhl 310 0O01.

2. The General Manage;,:: %,g
' Northern' Railway, - -
Baroda House, New De1h1 110 001

3. The D1v151ona1 Ralluay Manager _
Northern Rallway, Moradabad Division,
Moradabad (UP) R
4. The Permanent Way Inspector
Northern Railway’, ’ : .
Bijnore (UP).. ' .. . ... Respondents.

By Advocate Shri K.K. Patel.i:"

ORDER (ORAL)~

Hon' ble Shri N.V. Krlshnan' V1ce Chairman(A;.

All the éBo§e“eéses' are being disposed of by
a common order wifﬁiihefconsenf of the learned counsel
for the parties. - The _app11cants, who were casual

labourers ih the Rallways ~were engaged for sometime

but ultimately theyf ﬁere‘idisenghged. The applicants

stated that in accordance with the standing instructions
of the Railway, tHey are entitled to have their names
included in the 1live 1list of casual labourers. Hence,

they have prayed for their regularisation in accordance

- with their seniority and for reengagement in ‘'service

till so regularised.
L
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v 12%:5An similemocappl hoation s byT a .‘number of casual

s gmisery . .olabourers, Net [Ram: &:50%S. -Vg1 The General Manager
s tn Soss b =& 0rs. ;00K 244181 hasi :f:'be&ﬂ‘ dispesed of on 26.3.94.
_The 1learned counsel for thg&.parties agreed that all

the above mentioned cases can also be disposed of

in the light of the above: order

M3:JZ Therefore M.As filed 1n the O As listed at serial
‘Nos. 1 to 5 for disposal of the’ 0.As on the basis
of Net Ram's judgement stands disposed of and M.As
filed at serial 'NO-_\_G' to 16 for condonation of delay
are allowed aud the delay is condoned.

4. In the circumstance, we dispose of all the‘o.Aé
eranting permission to the applicants to submit within
one .mqnfh -fromu’the date of receipt of the order a
detailed »representation to the concerned authorities
giving full particulars of their service along with
proof to substantiate the claim that they have a right
to have their names included in the Live Casual Labour

Register as mentioned in the memo dated 28.8.1987
of the General Manager, Northern Railway, referred
to in para 16 of the order in Net Ram's case (Supra).
In case such representatione are received, the
respondentsvare directed to dispose of them in eccordance
with law keeping in view the provisions of the circular
issued by the Railway, as - indicated above, within.
a perlod of four months from the date of receipt of

- such representatlons under 1nt1mat10n to the appllcants
We, however, make it clear that in case the appllcants
names are included in that register and if the services
of casual 1abeur are >etill needed, the respondents
shall engage ’the applicants rin accordance with their
seniority in that register in preference to outsiders

B

and juniors.
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The Oﬁmsi&re;dﬂ§pOSeﬁéofihccordingly.
6.7 This .ofder' shail ‘b kept “in' 0.A. 2394/92

order -shall’ be placed in each of

other~o,Asy";<? EBELT G e a0 A
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(DR . A . VEDAV-ALL(I) G f‘;,

© 70 (N.V. KRISHNAN)
MEMBER(J) o

”VICE‘CHAIRMAN(A)
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